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Consultancy Exports 

8428. SHRI G.S. BASAVARAJU: 
SHRI S.B. SIDNAL: 

Will the PRIME MINISTER be pleased 
to state: 

(a) whether consultancy exports have 
not reached the desired level because the 
recommendations of technology policy im-
plementation committee have not been p,·t 
to use; 

(b) if so, the reasons for not implement-
ing the recommendations of the committee 
so far; and 

(c) the time by when the same are likely 
to be implemented? 

THE MINISTER OF STATE IN THE 
MINISTRY OF SCIENCE AND TECHNOL-
OGY AND THE MINISTER OF STATE IN 
THE DEPARTMENTS OFOCEAN DEVEL-
OPMENT ATOMIC ENERGY, ELECTRON-
ICS AND SPACE (SHRI K.R. NARAYA-
NAN): (a) No, Sir. Foreign exchange earn-
ings on account of consultancy exports have 
shown an increasing trend over the last few 
years. 

(b) and (c). The Technology Policy 
Implementation Committee made the fol-
lowing three major recommendations in 
regard to the consultancy sector: 

(i) Creation of a Consultancy Re-
serve Fund. 

(ii) Exemption of 100% of Export 
income from the purview of in-

come tax. 

(iii) Establishment of an Indian Con-
sultancy Centre. 

No decision has been taken with regard 

to recommendation at SI (i). As regards 
recommendations at SI. No. (ii). Govern-
ment has already allowed 50% exemption of 
Income Tax on export income. As regards 
recommendations at S:. No (iii), a Consul-
tancy Development Centre has been cre-
ated with the support from Department of 
SCientific and Industrial Research. 

Creation of Posts in New Grade of 
Private Secretary 

8429. SHRI V. SOBHANADREES-
WARA RAO: Will the PRIME MINISTER be 
pleased to state: 

(a) the total number of posts creatp.d in 
the new grade of Private Secretary (Scale of 
pay Rs. 3000-4500) in each of the Central 
Secretariat Stenographers Service Cadres 
of the various Ministries/Departments; 

(b) whether in the process of ad hoc 
promotions to these posts some senior per-
sons in some CSSS Cadres were lef! out, 
some junior persons in others got them; 

(c) if so, the reasons therefor; and 

(d) the cadre-wise number of such 
senior persons left out of ad hocpromotions 
with reference to the junior must person 
amongst all the promotees in all cadres of 
the Service? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PERSONNEL, PUBLIC 
GRIEVANCES AND PENSIONS AND MIN-
ISTER OF STATE lN THE MINISTRY OF 
HOME AFFALRS (SHRI P. CHIDAMBA-
RAM): (a) There are about 90 posts in the 
new grade of Private Secretary in various 
Ministries/Departments. 

(b) to (d). Pending finalisation of recruit-
ment rules the Ministries/Departments were 
advised to make ad hoc promotions of eli-
gible officers on decentralised basis. In the 
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decentrailsed set up Juntontylsemonty IS 

relevant among offICers Within the same 
cadre only 

The mformatlon regarding ad hoc pro-
motions effected on decentrahsed basIs IS 

not malnraln~d centrally 

Personnel in the Panel Recruitment of 
Air Hostesses 

8430 SHRI K PRADHANI Will the 
Minister of CIVil AVIATION AN D TOURISM 
be pleased to state 

()) whether any rules are In force for 
constltllt on of a panel for recruitment of air 
hostesses In Indian Airlines and Air India 

(b) If so, the details thereof. and 

(c) whether there IS any prOVISion lor 
appoIntment of the Chief Air Hostess? 

THE MINISTER OF STATE OF THE 
MINISTRY OF CIVil AVIATION At JD TOUR-
ISM (SHql SHIVRAJ V PATIL) (a) and (h) 
T t'S, Sir The recruitment of ;::urhostesses In 

Indian Airlines and Air India IS Made In accor 
d;:;.nce WIth the RecrUitment and Promotion 
Rules As and when vacanCI~s ariSE an 
adv8rtlsernent IS Issued inViting appllc~tlons 
for :he posts The eligIble candidates are 
subjected to group discussions and those 
qUJ.I,f,&d are interviewed by a Select on 
Boa'd as provIded for In the Recruitment and 
Promotion Rules The candidates found 
S.J 1 ~ble are em panelled for appointment as 
alth;)stesses The Selection Board 1'llqdl3n 
AIPII es and All India consIsts of tne follow-
Ing-

IndJafi Alflmes 

I) Regional Director or hIS nomI-
nee 

1/) OperatIons Manager or his 

nominee 

III) Manager Personnel Sprvlf'es or 
his nominee 

IV) Director of Ope-ratIons or hIS 
nominee 

Air India 

I) Member from the Infllght Service 
Deptt 

II) Member flom the Human Re-
source Development Dpptt 

III) MemberbelonglngtoSCtST The 
member IS of the level of Sr 
Station Man3ger or eqUivalent 

IV) At present there IS no P'ovision 
for induction of Chief Air host-
esses In the Selection Panpl for 
alrhostessec; 

Special Courts for SC/STs 

8431 SHRllAKSHMAN MAL LICK 
SHRI PARAS RAM BHARD-

V/AJ 

Will the Minister of W[lFAnE be 
ple.1.sed to state 

(a) whetherGoJernment are aware th3t 
SC/ST'" heSitate to register tht I" con'plalnts 
of ~,arassment wltr thtJ Polic~ 

(b) If so, whether there 1'3 dny proposal 
to set up cpeclal courts to try C'(]-:,es relat·n<] 
to atrocities on SC/STs and 

(c) If so trle details In ths regi)(Q? 

THE DEPUTY MINISTER IN THE 
Mlt~ISTRY Of W[lf Ant: (SHRIt1/1A 11 
SUMATIORAON) (a) No SrpCIAI casps has 
come to the notice of tne Government 




